
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 11.07.2022 (MONDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member 

(Technical) 

 

For Judgment 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp App 

(AT)(CH)(Ins) No. 

341/2021 & IA No. 705 

& 706/2021 

P.S. Constructions 

V 

Consortium of Resolution 

Applicant & 2 Ors 

With 

M. Dinesh Kumar  

2. Comp App 

(AT)(CH)(Ins) No. 

342/2021 & IA No. 707 

& 708/2021 

Ramsant Infrastructure 

V 

Consortium of Resolution 

Applicant & 2 Ors 

M. Dinesh Kumar  

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

3.  Comp App 

(AT)(CH)(Ins) 

No.269/2022 & IA No. 

571,572/2022 

V Venkata Sivakumar 

V 

IDBI Bank LTD and 2 Ors 

V Venkata 

Sivakumar 

 

NVS & Associates 

 for Caveator 

4. Company Appeal 

(AT)(Ins) No 238/2022 

&IA No.509,510,511, 

570/2022 

Karthikeyan  

V  

R. Venkatakrishnan 

Pradeep Raj  

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

  5. Comp App 

(AT)(CH)(Ins) No. 

162/2021 & 

IA.No.522/2022 

Jaguar Overseas Limited 

V 

Aster Private Limited & anr 

M. Nagadeepak 

Lokeshwar Reddy 

Rohan Aloor 

JVL Bharathi R1 

Sivakumar 

Suresh R2 

6. 

 

 

 

Comp App 

(AT)(CH)(Ins) 

No.99/2022 & IA No. 

227/2022 

SSP Pvt Ltd  

V 

Vintage Coffee Pvt Ltd 

J. R. Jayant  



 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

 7. Comp App 

(AT)(CH)(Ins) No. 

05/2021& I.A.614/2021 

 

 

 

State Bank of India 

V 

Hackbridge Hewittic & Easun 

Limited 

Rajiv Roy 

Avrojyoti 

Chatterjee Jayasree 

Saha 

Rachit Ranjan 

Mohammed Farook 

K. Koteswara Rao 

S. Vinodh Pandiyan 

P. M. Hari Prasat- 

For R1 

8. Comp App (AT) (CH) 

No.18/2021 & 

IA.No.207/2021 

Vijaya Hospitality and Resorts Ltd 

& anr  

V  

Tony PA & 4 ors 

Vipin Wariar 

Vidyalakshmi 

Vipin 

Renjith Rajappan R1- 

R4 

R5 Served on 

02.07.2021 

9. Comp App (AT)(CH) 

No.35/2021 & IA 

No.463, 464/2021 & 

145/2022 

Anuragha Poultries & Breeders P 

Ltd & 7 Ors 

V 

Mrs. Padmavathi & 4 Ors 

A.K.Mylsamy & 

Associates  

V. Srinivasan R1 

S. Dhanalakshmi R2 

Notice Served on 

R3&R4 09/10/2021 

Notice Served on R5 

11/10/2021 

10. Comp App  

(AT)(CH)(Ins)  

No. 148/2021 & 

IA.No.289,290, 

291/2021 

Haldia Petro Chemicals Ltd  

V  

Sairamesh Kanuparthi IRP of  

Coastal Oil and Gas Infrastrucuture 

P Ltd & 4 ors                  

WITH 

Raj Jhabakh   

Preethi Mohan  

Ranjana  

Namitha Mathews -R1  

S. Sathish – R2 & R3  

 

R. Uma Suthan – R4 & 

R5  

11. Comp App  

(AT)(CH)(Ins) No. 

168/2021 & 

IA.No.347/2021 

V. Mahesh Liquidator of Nagarjuna 

Oil Corporation  

Limited  

V  

Sai Ramesh Kanuparthi IRP of 

Coastal Oil and Gas Infrastructure 

P Limited & 4 Ors 

K. Satish  Pulkit Malhothra -R1  

Raj Jhabakh -R2  

R. Uma Sudan R4 & R5  

 

                                                          

 

02:00PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 

 

Part Heard 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

 1. Comp App (AT) 

No.54/2021 

(IA NO 619/2021, 130 

& 129/2022) (PH) 

Ambadi Investment Ltd  

V 

M V Valli Murugappan 

 

          With  

Harishankar Mani, 

Roshan Atiq, Cibi 

Vishnu, Jerin 

Asher, Sandeep 

Kumar, Rohini 

Musa 

S. Manuraj, R1 & R2, 

Giridharan .P, Anant 

Merathia, Hari Sankar 

Mani 



  2. Comp App (AT) 

No.4/2022 

(IA NO 27, 200 & 

199/2022) (PH) 

Alagappan Arunachalam 

Murugappan 

V 

M.V. Valli Murugappan 

                      

             With 

Harishankar Mani, 

Roshan Atiq, Cibi 

Vishnu, Jerin 

Asher, Sandeep 

Kumar, Rohini 

Musa 

S. Manuraj, R1 & R2, 

Giridharan .P, Anant 

Merathia, Hari Sankar 

Mani 

 3. Comp App (AT) 

No.6/2022 

(IA NO 49, 202 & 

201/2022) (PH) 

MV Subbiah  

V 

M.V. Valli Murugappan 

Harishankar Mani, 

Roshan Atiq, Cibi 

Vishnu, Jerin 

Asher, Sandeep 

Kumar, Rohini 

Musa 

S. Manuraj, R1 & R2, 

Giridharan. P, Anant 

Merathia, Hari Sankar 

Mani 

 

 

Copy to:  

 

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                    (Chennai Bench) 

 

For Assistance,         

 1.Dy. Registrar - PH No.: 044-2888 0507 

    

2.Court Officer - PH No.: 044-2888 0450 

 

3.For VC Link - nclatchennai@gmail.com 

 

http://www.nclat.nic.in/

